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NATIONAL COMPANY LAW TRIBUNAL fo
MUMBAI BENCH, MUMBAI

T.C.P No. 37/(MAH)/2014

CORAM: Present: SHRI M. K. SHRAWAT
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 24.11.2017

NAME OF THE PARTIES: Shama Jaorwala
V/s.
Star Plasto Mould Pvt. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397-398 of the Companies Act 1956
and 241/242 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE
¥ [ PR (b Low Chowte (L L
N otsy A AT

phargy farforit Hlar 2 ~
J'}\ff
\§ A(w\ Mohs BRIV o febdie Q\d\%\w
€ N ﬁl e b Wy 3
oy tha

ORDER
TCP No. 37/397-398/NCLT/MB/MAH/2014

Counsel for both parties are present. At request of the parties, list this matter
on 19.1.2018.
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V. NALLASENAPATHY M. K. SHRAWAT

Member (Technical) Member (Judicial)



